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ORDER

Ld. Counsels have apprised this Bench that the Company Appeal is pending in

the Hon'ble High Court of Delhi. The same was listed yesterday wherein an

undertaking is given that they would seek an adjoumment in the prrsen, proceedings

today.

2. The next date of hearing before the Hon,bie High Court of Delhi

Accordingly, re-notify this case on 20.12.201,6.

is 1,4.72.2076.
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